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Copy to:

1. The Defance Secratary,South Block, D@Fanca Head Quarters,
New DBlhl. "

24 Chisf of Naval Staff, Sena Bhavan, Defence Head Quarters,
New Delhi.

3v Flag Officer, Commanding in Chief, Eastarn Na.@l Command,
Na;al Base Visakhapatnam, Y -

4, Admiral duperintendent, Naval Dock Yard, Naval Base,
I isakhapatnagp, J .,

5. Senior Accountas Officer, Na'-al Dock Yard, Naval Basa,
\fisakhapatnam,

6. One copy to Mr.Sisir Kumar Mishra, party in Parson,,

Ashaka Park, Quarter ND.P/36/16, Kancharapalsm P.0/,
ﬂisakhapatnam.

7. One copy to Ner;Ramulu, Adwacate, CAT,4yderabads
8+ One copy D.R(A), CAT,Hyderabadj

9, One copy to duplicate,.
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